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 (vill)  Need  tosupply  adequate  quantity
 of  kerosene -०  Ranchi  in  Bihar

 SHRIRAM  TAHAL  CHOUDHARY  (Ranchi):
 Mr.  Deputy  Speaker,  Sir,  under  Rule  आ,  lwould
 like  to  inform  you  that  there  is  acute  shortage  of
 kerosence oil  in  my  parliamentary  constituency
 Ranchi.  Thisis  a  tribal  dominated area  andis
 quiet  backward.  The  residents  of  this  place  use
 kerosene  oil  for  all  purpose  including  marriages,
 inigation  etc.  The  residents  of  urabanareas use
 kerosence  for  cooking  purposes.  Due  to  heavy
 cutin  supply  of  kerosene  affected  fromJanuary,
 the  people  are  facing  a  lot  of  difficulties.  The
 short  supply  of  kerosene  is  causing  a  lot  of
 inconvenience tothe  students  because  they  are
 unable  to  undertake  their  studies  as  well  as
 marriages  ceremonies are  also  being  affected.

 |,  therefore,  urge  the  Govemment  to  make
 arrangements  for  the  adequate  supply  of
 kerosene  oil  to  Ranchi.

 13.30hrs.

 The  Lok  Sabha  then  adjourned for  lunch  till
 thirty  minutes  past  fourteen  of  the  clock.

 The  Lok  Sabha  re-assembied after  Lunch
 at  thirty-five  minutes past  Fourteen  of  the

 Clock.

 (MR.  DEPUTY  SPEAKER  in  the  chain

 14.35  hrs.
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 now  take  up  discussion  and  voting  on  the
 Demands  for  Grants  under  the  control of  the
 Ministry of  Defence.

 As  has  already  been  annonced  by  the  hon.
 Speaker  yesterday,  the  Members  wilting  to
 send  their  cut  motions  will  send  them  within  15
 minutes,  indicating  the  Serial  Number  ०  the  cut
 motions that  they  would  like to  move.

 SHRI  JASWANT  SINGH (Chittorgarh): Mr.
 Deputy  Speaker,  Sir,  to  the  best  of  my
 recollection, the  last  debate  on  the  demands  for
 grants  of  the  Ministry  of  Defence  was  held  in
 September  1991.  That  is  amongst  the  other
 reasons  underlying  the  crucial  importance  of

 Isubmit,  Sir,  that  to  better  examine  this  very
 important  Demand  for  Grant,  we  have  firstly  to
 identify  the  yardstick  against  which  we  are
 judging  this  Demand.  Secondly,  you  have  to
 attempt  to  specify  some  of  the  very  special
 circumstances of  today  that  confront  the  nation;
 anditis  only  against  these  two  that  we  oughtto,
 thereatter,

 Motion  moved:

 “Thatthe  respective  sums  not  exceeding  the
 amounts  on  Revenue  Account  and  Capital
 Account  shown  in  the  Fourth  Column  of  the

 Order  paper  be  grantedto the  President,  outof
 the  Consolidated Fund  of  india,  tocomplete  the
 sums  necessary  to  defray  the  charges  that  will
 come  in  course  of  payment  during  the  year
 ending  the  31st  day  of  March,  1994,  in  respect
 ofthe  hsads  of  Demands  enteredin  the  Second
 Column  thereofagainst Demand  Nos.  16to  22
 relating  to  the  Ministry  of  Defence.”
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 MR  DEPUTY  SPEAKER  Shni  Jaswant
 Singh  thirdly  examine the  present  Demand  for
 Grant  asindeedsome  of  thelongtermtrends  of
 Defence  expenditure  that  we  have  been  following
 and  the  consequences  of  those  Defence
 expenditures

 Mr  Deputy  Speakei,  Sir  lam  mindful  ofthe
 time  constrain  and  |  would  only  set  out  what
 would  be  the  ideal  way  to  assess  this  very
 important  Demandfor  Grant  |  willendeavourto
 do  so,  but  in  the  process  of  doing  so  andbeing
 mindful  of  the  time  that  ७  available  for  this
 debate,  |  shall  necessarily  have  to  abndge  my
 submission  andtake  great  many  things  as  self-
 evident  Wherever!doso  however,  |willspecify
 and  not  state  what  ७  either  contained  in  the
 Report  of  the  Ministry of  Defence  orhas  been
 stated  somewhere  else  oris  likely  tobe  taken  ७
 eleswhere

 ।  do  submit  that  as  a  proper  yardstick  of
 assessment  particularly  in  the  Ministry  of
 Defence,  asindeedatsointhe Ministry  of  Extemal
 affairs,  wecan  only  judge  the  functioning  ether
 ofthe  Ministry  of  Defence  or  of  the  Ministry  of
 External  Affairs  against  stated  and  given
 objectives  That  is  where  my  fundamental
 difficulty  lies  the  second  yardstick  15.0  that  in
 examining  the  Demands  for  Grants  of  the
 Ministry  of  Defence  one  ought  totry  and  notto
 examine  anindividualyear'sGrant  The  attempt
 shouldbe  to  identify  alonger  term  perspectie  but
 because  the  Demands  for  Grants  of  the  Ministry
 of  Defences  tobe  examinedindetial, onanyear
 to  year  basis  that  exercise  too,  of  course,  15
 tmportnat  But  in  an  important  debate like  this,
 the  yardstick  mustbe  longterm  Now,  Sir,  what
 15  my  difficulty  against  these  two  stated
 yardsticks?

 Firstly  briefly  i  willhave  to  resubmit  what  |
 have  saidinthis  House  Theres  noarticulated
 Defence  Policy  that  the  nationhas  Whenever
 this  has  been  asked  of  the  Governmnet  the
 Government  has  said  that  the  tasks  allottedto
 the  three  service  headquarters  are  the  policies
 oftheGovernment  |  submut,  Sir,  thata  distinction
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 has  to  be  made  between  a  task  anda  policy
 Quite  often  the  task  ofthe  Service  Headquarters
 isreallyaself-adoptedtask and  thatself-adopted
 task  moves  from  the  service  headquarter
 upwards to  the  Defence  Ministry  and  flows  down
 back  on  to  the  service  Headquarters  as  the
 Governments  directie  |  submit,  Sir,  that  this
 aspect  which  |  am  pointing  out  that  there  ७  no
 document  specifying  »r  detailing the  Defence
 Policy  of  the  country  ७  ०  matter  of  concern,  a
 concem  that  has  been  voiced  earlier  also

 Very  bnefly  |  wish  to  submit  that  there  is  then
 an  absence  of  asense  of  history,  of  strategic
 thought  perhaps  because  of  which  an  absence
 of  timely  decisionmaking  Let  me  point  out  why
 Isubmit,  Sir,  about  the  sense  of  history  Since
 1947  the  nationts  engaged  in  many  conflicts
 Official  history of  only  the  1948.0  conflictin  Jammu
 and  Kashmir  has  been  released  so  far  The
 official  history  not  even  of  1965  ops,  leave  alone
 of  1971  ops,  leave  alone  the  operations
 undertakenasOPS  Pawan,  hasbeen  released
 bytheDefence  Ministry  Thereis  apointinthis
 Uniess an  official  history  ७  releasedthe  lessons
 of  those  particular  operations  cannot  andwillnot
 devolve  down  The  lessons  willnotbeleamtand
 ifthe  lessons  are  notleamt,  aproper  historical
 sensewillaisonotdevelop  And,  intheabsence
 ofaproperhistoncalsense  there  willbe  absence
 of  appropnate  strategic  thought  |donotwishto
 elaborate this  point  because the  pointspeaks for
 itself  There  is  then  no  formal  examination  of
 policy  ।  there  was  a  policy  that  existed,  the
 formalexamination  of  it  would  follow,  because
 we  engage  atleast  inthis  annual  exercise  once
 ayear  But,  in  reality  there  has  been  any  formal
 examination  forexample  oftheOPS  Pawan?
 Whatare  the  lessons  learnt  out  of  OP  Pawan
 and  whether  those  lessons  have  devolveddown
 tothe  threeserviceheadquarters  anddowntothe
 unitlevelbecause  OP  Pawanwas  an  exercise
 whichhasleit  nanylessons  |  wouldbe  reverting
 to  that  ina  minute

 When!  say  noexamination  of  policy,  |  have
 to  go  no  further  than  to  cite  the  hon  Prime
 Minister  Very  recently  while  addressing  the
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 NavalCommanders  Conference  itwas  reported
 thathe  mentioned  theneedforthe  establishment
 ofan  institution  whether  through  Committee  or
 otherwise  but  thatthe  Defence  Ministry  oughtto
 have  an  examination  of  this  policy  at  the  turn  of
 thiscentury  Itis  ०  different  matter  whether  the
 hon  Prime  Minister was  reall  giving  voice  to
 astray  thought  or  he  was  giving  voice  to  aformal
 statement  of  policy  but  ifthe  8  existeda  formal
 methodology for  examination  of  policy,  certainty
 forthe  hon  DefenceMinister  suchathing  would
 not  have  arisen  Why  00  |  say  that  there  ७  no
 examingjion  of  the  policy?  It  is  because  the
 figures  speak for  themselves

 {was  discussing  this  with  some  friends  the
 otherday  Between  1980and  190  thatistoday,
 tothe  best  of  my  ability  to  calculate  and  recollect
 properly  there  havebeen  13  Defence  Minister
 |wouldbe  very  happy  tobe  provenwrongonthis
 figuie  For  five  andahalfyears  in  that  period
 from:1980  to  993.0  there  was  no  Defence
 Ministers  |  would  be  very  happy  again  if!am
 provenwrong

 With  veryhighregardforthe great  expenecne
 thatthe  hon  Prime  Minister  brings  to  his  office
 and  with  such  distinction  but!  do  submit  in  all
 humility  thateventhe  hon  Prime  Minister  with
 allthe  experience  that  he  has  cannot  dojustice
 to  the  Ministry  of  Defence  if  he  holds  it
 simultaneously  with  other  responsibilities

 Inthese  13  years,  from  1980to  1993we have we  have
 had  13  Defence  Ministers  for  five  and  ०  half
 years  there  was  no  Defence  Minister  and!  do
 submitthat  policy  examination  is  amongst  many
 other  things  which  will  in  consequence  suffer

 |need  hardly  point  out  that  inthese  13  years
 there  have  been  roughly  six  Chiefs  of  Army,
 Navy  and  Arr  Staff  and  six  Defence  Secretanes
 Butsomewhere  roughly  onan  average  :firidthat
 the  Defence  Minister  s  tenure  ७  about  eight to
 ninemonths  andthe  Chief  s  tenureistwo  andthe
 Defence  Secretary  stenure  is  abouttwo  Thisis
 not  a  sufficrent  tenure  for  the  factor  ofcontinuity
 thatthe  Defence  Ministry  musthave  because  |
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 Started  ०  ०  yardstick that  the  we  must  examine
 inthe  longterm

 Why  dolsaylongterm?  Tome  ofcourse  it
 15  self-evident  but  tis  best  illustrated  if  |  pointout
 whatis  notbeingdone  The  Defence  Seventh
 Five  Year  Planwas  approved  andithadalready
 run  three  years  of  itslite  Having  runthree  years
 of  its  life  the  Defence  Seventh  Five  Year  Plan
 was  then  approvedbythe  then  Govemmentwith
 aclear  definition  that  this  Defence  Five  Year
 Plan  is  approved  without  any  financial
 commitment  When|pointoutlongterm  when
 Isay  thatdecision  makings  important  then  this
 certainly  ४  not  decision  making  You  approvea
 Defence  Five  Year  Pian  you  approve  it  three
 years  afteritis  run  andthen  you  say  that  thisis
 withoutany  financialcommitment  Whats  the
 fate  of  the  Defence  Eighth  Five  ।  ear  Plan?  Tothe
 best  of  my  knowledge  itis  to  run  from  1990.0  to
 1995  Tothebest  of  my  knowledge  the  Defence
 Eighth  Five  Year  Pan  ७  yet  not  approved
 because  ifit's  approvedwe  do  not  knowwhatits
 financialallocations  are  And  where  are  those
 financial  allocations?  What  15  the  size  of  the
 Defence  Eighth  Five  Year  Plan  further  what
 were  the  actualachievements  againstthe  stated
 objectives  of  the  Seventh  Five  Year  Plan  These
 are  the  two  yardsticks  against  which  |  have  said,
 wehavetoexamine the  present  Defence  Budget
 But!  hadalso  said  that  |  would  attempttolist  not
 allbutcertainlysome  whichtomy  mindarethe
 especial  circumstances  of  today

 What  are  these’?  |  call  them  the  factors  of
 compound  uncertainties  The  special
 circumstances today  are  the  factors  of  compound
 uncertainty  and  the  first  uncertainty  15  about
 thenature of  conflict  which  the  Defence  Ministry
 will  have  to  contend  with  But  if  ॥  15  true  that
 conventinal  conflict  what  we  have  been
 examining itand  our  understanding  ofit  has
 receded  somewhat  as  ०  possibility  then  1115
 also  true  it  has  not  entirely  eliminated  as  a
 possibility  But  what  compounds  the  situation  ७
 that  the  nature  of  contlict  creates  difficulties  for
 proper  planning  inthe  Ministry  of  Defence  Isit
 going  to  be  open  conflict?  Is  it  going  to  be
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 unstated  openconflict,  aproxywaroflowintensity
 or  medium  intensity?  Or,  is  it  going  to  be  a
 combination of  all  these  that  the  Defence  Ministry
 willhave  tocontend  with?  Thatis  why  ।  say  that
 this  factor  of  uncertainty  about  the  nature  of
 conflictis  a  factor  that  the  Defence  Ministry  has
 tounderstand.  itisnotaneasy  assessment  that
 the  Defence  Ministry  has  to  undertake.  But  that
 really  begs  a  question  because  ifitisnotaneasy
 assessment,  itis  also  notan  assessment which
 the  Defence  Ministry  cannot  or  need  not
 undertake.

 Sir,  there  is  the  second  factor  of  compound
 uncertainty,  whichis  the  uncertainty  about  our
 security  environment. The  Annual  Report  ofthe
 Ministry  of  Defence  has  listed  some  of  these.
 Very  briefly,  Sw,  let  me  share  my  views  with  the
 honourable Prime  Minister.

 The  end  of  the  cold  war  is  not  the  end  of
 regional  conflicts.  And  ifthe  end  of  the  cold  war
 isnotthe  endof  regional  conflicts,  then  therefore,
 defence  preparedness given  the  complex  nature
 oftoday's  conflict,  must  contmue.  But  thereis  a
 difficulty  here  and  that  difficulty  is  that  the  relative
 immobility  or  the  relative  predictability  of
 response of  the  two  bloos  is  gone.  When  the
 globe  was  divided  into  a  system  of  blocs,  then
 relative  discipline  prevailed  but  that  is  now  not
 available  as  afactorofplanning.  Thiscompounds
 the  difficulties of  the  Defence  Minstry.  Butatthe
 same  time  it  underlines  the  importance  of
 something, that  has  tobe  done.

 The  third  which  is  so  obvious  is  that  our
 neighbourhoodis  turbulent.  Butinthe  turbulence
 of  our  neighbourhood,  there  are  two  worries
 which  the  Annual  Report  of  the  Defence  Ministry
 has  perhpas  not  emphasisedto the  extentthat!
 would  have  liked  to  have  seen.  Here  ।  treat
 Afghanistan  as  a  separate  category.  The
 continuing  turbulence  in  Afghanistanhas security
 consequences for  india.  |  willnot  elaborate  this
 further.  -  present  phase  thaiwe  are  witnessing
 insomeofthe Central  Asian  Republics  of  former
 USSR  their  real  status  upon  the  demise  of  the
 former  Soviet  Union  has  consequences forthe
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 nation’s  security.  Andbecause the  linkages  of
 Indian  history  with  Central  Asia  are  so  ancient
 ।  donot  have  to  even  begin  to  identity  how  our
 security  is  directly  affected  by  developments
 whether  in  Afghanistan  orin  Central  Asia.  There
 is  another  worry.  The  Annual  Report of  the
 Ministry  of  Defence  has  listed  that.  |  -  worried
 aboutthe  re-armament programme  ofthe  islamic
 Republic of  Iran.  itis  posiible that  the  Islamic
 Republic  of  Iranis  undertaking its  present  re-
 armament  programme to  requip  some  of  the
 losses  of  the  Iraq  Iran  war.  Butas  the  majorbuyer
 ०  military  hardware  today  andgiven  the  historical
 linkages  between  india  and  -  lam  worried
 about  the  path  of  military  preparedness,  on

 which  Iranisset.  And|  am  alsowomiedaboutthe
 fact  of  intemational islamic  fundementaiism.

 |  have  one  more  worry,  which  is  that  the
 People's  Repubhc  of  China  has  extended  its
 trade  and  other  relatons  with  Myanmar.  The
 influence  of  the  Peopte's  Republic  of  China  in
 Myanmar  today  is  not  what  it  was  even  three
 years  back.  The  People’s  Republic of  China,  to
 my  knowledge,  Sir,  is  negotiating with  Mynmar
 forthe  long  term  leasing  of  port  outlets  into  the
 Bay of  -  Government  of  Myanmar.
 1  would,  therefore,  be  very  grateful  rf  the
 Government  of  India  share  what  information
 they  have  inthis  regard  with  me  because!  donot
 think  that  an  access  of  the  peoples  republic  of
 China onto  the  bay  of  Bengal from  a  -  term
 lease  that  they  acquired  through  the  Govemment
 of  Myanmaris  necessarily  ofbenefitorconsonant
 with  the  secunty  interests of  India.

 Theres  another  tactor  of  uncertainty
 and  that  does  not  affect  the  matter  of  today's
 debate  that  uncertainty  is  about  the  intemal  and
 economic  situation  fo  the  country.  And  the
 economic  has  a  direct  consequences on  the
 Demands  of  grants  of  the  Ministry  of  Defence.

 supply  of  military  hardware.  |  do  not  wish to
 elaborate  this  point  because  itis  self-evident,
 yet  dependence  on  the  former  Soviet  Union,  the
 drying  up  of  those  sources,  the  connected
 difficulties all  these  are  real  concems.  Here |
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 would  leave  a  request  with  the  hon  Pnme
 Minister  in  his  role  and  function  and
 responsibilities as  the  Defence  Minister  Donot
 engage  inconfidence  building  only  through  public
 relations  There  are  some  very  real  difficulties
 with  the  three  pointformula that  President  Yeltsin
 has  presented  tothecountry  and  whether itis  to
 tell  his  factories  to  expedite  the  supplies  when
 the  factones  are  not  really  ready,  orwhen  aillthe
 supplies  are  not  really  concentrated  in  the
 Republic of  Russia  orto go  infor  production here
 inthe  country  which  as  a  time  lagof  tts  own  or
 togoin  forproduction out  of  the  country  in  athird
 country  these  are  all  worthy  of  examination
 certainly  But  to  the  extent  that  the  entical
 shortages  of  arms  that  we  have,  ।  donotthink
 confidence  ts  really  built  only  through  public
 relations  Thereis  then  a  question  which  |  treat
 as  the  secuntyissue  factor  of  unresoved
 nuclear  uncertainty  Inthe  face  ofall  roundand
 no  doubt  unconscious  but  to  me  very  unhappy
 degradation  of  our  conventional  forces  in  the
 face  of  anuclearpeoples  republic ४  China,  of a
 self-declaredly  nuclear  Pakistan,  a  nuclear
 CentralAsia  Kazakistanwedowestandexposed
 and  |  am  compelled  to  voice  this  uncertainty
 because  ofjustthreetllustrations  Now,  |  would
 like  to  know  from  the  Prime  Minister as  to  who
 deals  with  the  nuclear  question?  न  -  best of
 my  knowledge  the  Ministry  of  Extemal  Affairs
 deals  with  the  aspects  of  disarmament  The
 Department of  ४a८  Energy deals  withnuciear
 power  The  Ministry  of  Defence  has  nothigntodo
 with  the  nuclearquestion  Then,  whodeals with
 this  question?  the  IDSA  or  the  BUP  andwhydo
 |  point  out  this  because  there  sa  relevance  to
 this?

 The  point  |  am  making  ७  that  a  reputed
 columnists  wnting  in  ajournal  ofsome  repute  in
 the U  S  A  hascited  what's  hecalledthe 1990
 nuclearcnsis  What  were  the  facts?  About  the
 moved  into  the  months  of  March,  Apni  1990,
 three  infantory  divisions  were  movedinto  the
 State  of  Jammu  and  Kashmir  because  the
 situation  there  haddetenorated  ONedivision
 was  movedtoth.  best of  my  recollection to  the
 State  of  Punjab  because  Punjat’  mented
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 consideration  of  thatkind  then  andthe  armoured
 hadbeenmovedtoMahayan  ranges  tothe  best
 of  my  recollection  for  field  firing  or  training

 15.0  hrs.

 Pakistancompletedmisguidedthe  situation
 misseditthen  Andthis  show it  was  described
 by  that  journal  of  United  states  of  America  a
 certain  chain  of  events  then  took  piace  the
 United  States  Deputy  Secunty  Adviser  thethen
 US  AmbassadortoPakistan  andthe  thenHead
 ofC  1A,Mr  Gates,  saidthatnuclear  weapons
 had  been  loaded  on  tothe  F  16s  in  Pakistan
 pilots were  atthe  न  adyandit  was  onlya  question
 ofaskingthemtotake off  Thishasbeen  inpart
 rebutted  at  places  ithas  not  yet  been  reputed
 authontatively by  the  Govemmnet  of  India  |  put
 .  ike  this  because  tt  15  a  matter  of  very  deep
 aae  about the  security  preparedness  of  the
 country

 When  |  recollect  very  wellthata very  eminent
 scentist  avery  eminent  ग  whowas  the  therr
 MinisterofStateforDefence  Dr  Raja  Ramanna
 who  to  the  best  of  my  knowledge  spoke  inthe
 other  House  inthe  middieof  May  andheconveyed
 his  distress  at  the  developments  but  he  also
 suggested  what  would  be  the  response  of  the
 Government  of  india  should  such  a  path  be
 adoptedby  Pakistan

 Ido  notwanttobe  flippant  about  this  matter
 The  hon  the  Pnme  Minister  has  suggested  a
 certain  caurse  of  action  Itis  not  inconsonance
 withwhatDr  RajaRamannahadsaidthen  What
 has  happened?  Where  has  this  divide  come
 from?

 15.02hrs.

 (SHRI  SHARAD  DIGHE  ॥  the  chair)

 Why  do  |  emphasise  this  |  emphasise  this
 because  this  matterhas tobe  thought  through
 This  ts  amatterthatcannotbetaken  lightly  This
 1s  not  a  matter  that  |  refer  to  only  because  a
 certainU  5  joumalhasreferredto  itorajoumakst
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 of  some  repute  has  referred  tort.  itis  because  it
 has  the  stamp  ०  authonty  ofcertainfunctionanes
 of  the  Government  of  U.S.A  andwhich  has  not
 yet  been  denied  officially,  to  the  best  of  my
 knowledge,  evenbythe  GovernmentofU  9  A
 Thatis  why  its  necessary  forthe  Government
 to  come  out  authoritatively  to  think  over  this
 issue

 Here  againlam  not  being  flippant  With  all
 due  regard  for  the  senionty  and  years  of
 expenence,  flsuggesttothehon  Pnme  Minister
 thatifseventonnes of  RDXcanlandonthecoast
 of  Maharashtra  whatis  to  prevent  some  mad
 maninthenearfuture  tolandaonetonnenuclear
 device  also  onthe  coast  of  Maharashtra?

 That  kind  of  nuclear  profligacy,  that  kind  of
 nuclear  uncertainty  today  does  prevail  inthe
 country's  neighbourhood  That  ७  why  |
 emphasise  this  factor asa  factor  of  uncertainty
 lrequest the  Governmentto  think  over  this  Itis
 after  these  yeardsticks  and  these  factors  of
 uncertainty  and  secunty  apparatus  that!  come
 tothe  factor  of  declining  defence  expenditure

 lam  examining  notjust  the  Defence  budget
 of  1993-94  |  will  really  relate  to  to  just  say
 roughly  four  to  five  years  back,  upto  1988-89
 Here  ७  ०  submission  that  |  make  that  as  a
 peercentage  of  Central  Goverment  expenditure
 our  Defence  budget  has  declinedtrom  16  3per
 centthat  ॥  was  in  1988-89  to  about  13  percent
 thatitistodayin  1993-94  Admittedly the  Budget
 15  higher  in  quantumterms  The  total  money
 availableto  the  Ministry of  Defences  more  ?  But
 as  ०  610671806.0  of  the  total  expenditure  of  the  .
 Central  Government  ithas  declined  |  thinkthat
 15  percentage  that  worries  me  Why  does  ॥
 worry  me?  Because,  of  course,  as  percentage
 of  GDP  alsorthas  declinedsimultaneously  from
 2  8  percent  roughly  |  do  not  have  this  year's
 figures  to  2  1  in  1992-93  from  2  8  per  cent  in
 1988-89  Now!  amwomedaboutthis  decline  If
 this  decline  was  onaccountofreduced manpower
 great  of  efficiency,  reduced  secunty  threats  to
 the  nation,  better  security  climate,  greater
 economising,  one  would  be  happy  Whocan
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 possiblyadvocate the  continued  high  expenditure
 on  defence  when  there  are  critical  shortages  in
 the  country  like  health,  dnnking  water or  roads?
 Allthese  are  cnitical  factors.  |amnotsuggesting
 thataconstantly  ascending  defence  expenditure
 ought  tobe  the  aim  of  any  Government  inthis
 country  Notatall  But!am  foritthatwhenweare
 declining  from  16.3  per  centto  3percentin  the
 last  four  or five  years,  this  is  agaisnt  virtually  a
 globaltrendbecause  here  again,  ।  relyonfigures
 that  read  andattemptto  educate  myself  abest
 this  runs  counter  to  all  the  expenditure  in  the
 whole of  Asia,  tiruns  counter,  of  course,  to  our
 pnncipal  neighbours,  but  it  runs  counteralso  to
 the  Budget  of  the  peopl’e  Republic  of  China,
 whichlhas gone  up  by  12  Spercent  Now,  ifindia
 15  the  only  country  which  is  emperincing  a
 declining  graph  indefence  expenditure  andthat
 declining  graph  runs  counter to  atrend  that  we
 are  witnessing  certainly  in  Asia  and  certainly  in
 ourneighbourhoodand  fall  otherfactors  have
 remained  constant,  security,  force  levels
 manpower,  expenditure,  modernisation,  if  all
 these  factors  evenifthey  hadremainedconstant,
 Sir,  even  then  the  decline  would  worry  me  and
 Iwould  requestthe  Governmentof  Indiaandthe
 honourable  the  Prime  Minister ४८  explain  this
 because  here  again!  could  be  well  corrected
 Why  do  !  say  this?  For  example,  pay  and
 allowances  ।  combine  pay  andallowances
 andstores  andletmejusttaketheAnny  Thepay
 and  allowances  of  the  Army  in  the  1993-94
 BudgetareRs  4,598crores  ThisamountofRs
 4598  crores  ७  pay  and  allowances,  and  stores
 expenditure  ७  As  3267.0  crores  thetotalofthese
 two  put  together  15  a  total  of  Rs  7865.0  by  my
 simple  anthmatic  Nowpay  andallowances  Sir,
 |  am  only  talking  in  the  context  of  the  Army
 include  auxilary  forces  and  civilian  and  stores
 expenditure  incidentally  includes  petrol  oil
 lubricants,  itincludes  ordnance  store,  itincludes
 provisions,  vehichles  and  relatec  stores
 pertaining  to  maintenance  Now,  ifthesetwo,
 Sir,  pay  andallowances  andstores  expenditure
 only of  the  Army are  taken  into  acoount,  that  Rs
 7865  crores,  thatis  roughly  almost  75  percent
 ofthe  total  allocation  forthe  Army  Itis  avery
 great  worry  for  me  ॥  15.0  worry  about  whose
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 aspects,  |  donothave to  explaincertainly  not  the
 implications  of  tt  to  the  hon  Prime  Minister
 Lookatthe  capital  expenditure  |donotwantto
 again  go:nto  detailed  examinations  ofthe  capital
 expenditure  because  capital  expenditure क  other
 termsis  thenations’  investment  for  the  future  of
 its  secunty  because  capital  expenditure  15
 synonymous  with  modernisation  |  am  very
 worned  about  Indian  Navy  |am  very  worried
 about it.  Because |  havesome  ofmy  handwnitten
 figures  here.  lwouldbe  happy  If!  were  corrected
 because itis  onlymy  ownefforts  The  actual bill
 for  1988-89  on  capital  expenditure  capital
 expenditure  just  forthe  sake  of  my  understanding,
 notbecause the  other  Members  do  notalready
 know  this,  but,  Sir,  for  म  own  understanding,
 the  capital  expenditure  bill  really  comes  out  of
 the  capital  equipmentthat  arnves  because  the
 equipment  ts  worked  out  with  credits  etc  In
 1988-89  the  Navy  had  acapital  expenditure  of
 Rs  102€  crores.  in  1993-94  itisRs  1069crores
 from  Rs  1026  crores  to  Rs  1069  crores,  the
 increase  from  1988-89,  not  from  last  year,  ७
 only4  19percent  Oncapitalintensive  service
 like  the  Navy  you  default on  capital  expenditure
 and  unfortunately in  capital  expenditure  itis,  not
 like  purchasing  grocenes,  one  cannotenterthe
 shop  ठ  purchase  atabiet  of  soap  of  one’s  own
 preference  Capital  expenditure  outlays  are
 alwayslong-termoutlays  |amwomed  aboutthe
 Navy's  figures  ofcapital  outlay  because  someone
 hasto  pay  somewhere  Ifyou  have  altered  the
 role  andthe  conceptof  the  Indian  Navy,  thenwe
 havea  nghttoknowandthe  nationhas  anghtto
 know  Ifthe  inflows  not  there,  the  Ministry  of
 Defence  cannot  place  orders,  the  Ministry  of
 Defence  cannot  place  orders  because  the
 budgetary  allocatonsare  notthere  Vessels  are
 not  built  overnight  and  if  vessels  are  not  built
 ovemight,  then  capital  outlay  shouldbe  increased
 forthe  Army,  the  Navy  andthe  Air  Force

 Sir,  while  parhcipating  in  the  General  Debate
 onthe  General  Budget,  |had  made  somebraod
 observations  on  the  Defence  Budget  This
 Defence  Budgetbarely meets  the  essentials  It
 isnot  a  Budget  for  development itis  a  Budget
 which  willbarely  maintain  the  status  quo  Itisin
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 this  evdving  situation  of  uncertainties  that  the
 Ministry  of  Defence  addresseditself  to  amere
 maintenance  of  the  status  quo  This  submit,
 canonlybe  done  atthe  cost  of  national  security
 ihaveasecondobservationtomake  and!  would
 request  the  hon  PnmeMinisterto  explainthis
 point  inthe  Ministry  of  Defence  as  ०  whole,  all
 our  services  have  today  arrived  ata  situation
 wherein  the  inflow  of  the  capital  equipments
 declining,  but  the  budgetary  outflow  of  capital
 expenditure  as  a  whole  ७  goingup,  becausewe
 are  goingto  pay  forthe  vast  acquisition  of  capital
 equipment  The  flow  of  capital  equipment  15
 declining  but  capital  expenditure  ७  ascending
 Itisthehitus  Whenseenin  thelight  of  what!  have
 pointed  outjust  now  that  as  worrisome  |  would
 like  to  give  just  two  example  Ifthe  main  battle
 tank  sto  ०  introduced  intothe  Indian  Army,  then
 the  Ministry of  Defence  must be  able  to  order  for
 those  tanks,  it  mustbe  able  to  place  orders  and
 itmust  be  able  to  place  sufficient  orders  sothat
 the  pre-production  tnals  are  conductedto  some
 satisfaction  Ifthe  orders  are  tobe  placed  now,
 the  moneyshavetobe  found  so  thatthe  tanks  will
 become  available  to  the  Army  when  we  intend
 them  tobecome  available

 Now,  ।  have  one  more  difficulty  with  this
 Defence  Budget  |  recognise  that  all  Budgets
 cannot  possibly  be  made  with  all  kinds  of
 contingencies,  but  there  are  some  significant
 provisions  that  have  not  been  made  in  this
 Budget  |  submit that  even  aroutine nse  of  costs
 tothe  Ministry  of  Defence  on  account  of  whatthe
 Governmenthas  itself  done  in  other  respects,
 such  as  railway  freight  hike,  the  possibility  of
 hike  in  petroleum  prices  etc  have  not  been
 includedin  this  Defence  Budget  Thisis  avery
 bigandstrategic  lacuna  inthis  Detence  Budget
 The  question  of  oil  exists,  this  lacuna  exists  in
 the  General  Budget  itself  and  if  it  exists  in  the
 General  Budget  itself,  then  it  devolves  and  fails
 on  the  Defence  Budget  also  This  is  a  major
 weakeness  that  some  of  the  provisions  of
 increasedpnices,  which  are  the  consequences
 of  whatthe  Government's  right  hands  doing,
 have  not  been  provided  tn  the  Budget  of  the
 Ministry  of  Defence
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 There  is  no  provision  to  the  best  of  my
 knowledge  and  |  wouldbe  happy  tobecorrected
 by  the  hon.  the  Prime  Minister.  ।  could  have
 falteredin  the  exactness  of  क  figure  but  fromthe
 rough  calculation,  that  |  have  made  the  costtothe
 Ministry  of  Defence  due  to  the  unified  exchange
 rates  goingto  be  anywhere  between  Rs.  -00
 crores  to  Ris.1400  crores  of  additional
 expenditure.  ifitwas  the  Governments decision
 to  have  a  unified  exchange  rate,  surely  the
 Govemmentcouldhave  providedforanadditional
 Rs.1200croresto Rs.  -0  croresinthe  Ministry
 of  Defence  Budget  so  that  this  gap  does  not
 remian  uncovered.  By  my  calculation,  atieast
 Ris.1200  crores  to  Rs.  1400crores  are  unprovided
 forin  the  Budget  of  the  Ministry  of  Defence.

 lsubmit  what  are  the  consequences of  this.
 The  consequences are  that  youcannotcutin  the
 Defence  Budget  yet  keep  placing
 simultaneously, more  demands  onthe  services
 and  still  maintaining  the  same  Army,  thesame
 Navy  andthesame Airforce.  Something  -  0
 give  andin  ourcase,  what  has  given,  Isay,  with
 utmostseriousness isthe  combateffectiveness
 of  our  Armed  Forces.

 Very  briefly  |  will  conclude  by  submitting  that
 my  single  greatest  worry  is  the  state  of
 preparedness  andcombateffectiveness  ofour
 Ammedforces.

 Aligreatnations,  |  have  subscribedto this  all
 mylife—iamnotsayingsobecause!  amuttering
 something  militarists,  but  |  do  passionately
 believe  that  all  great  nation  have to  have  great
 military  traditions.  Itis  anintegral  of  the  nation
 core  of  being.  In  the  evolution  of  great  military
 traditions,  itis  the  function  ofthe  Govemmentof
 the  daytoensure thatthe  combat  effectiveness
 ofthe  Amed  Forcesis  maintained.  Whatarethe
 constituents  of  combat  efectiveness?  itis  the
 state  of  equipment,  state  of  training  and  the
 amount  of  welfare  that  you  provide  to  your
 officers  andother  ranks,  above  89,  itis  the  state
 ०  morale.  |submit  with  all  humility  that  profligate
 employment  of  the  Armed  Forces  combined
 with  constant  adhocismhas  -
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 effectiveness.  |  again  submit  that  Operation
 Pawanisagrimreminder ofthe  lessons  of  1962
 which  we  are  againnotleaming, whichwe  arenot
 recounting  and  that  itis  also  a  -  |  willnot
 elaborate either  of  these  two  points.

 But!  do  submitthere are  three  orfour  things
 which  ।  leave  with  the  hon.  the  Prime  Minister  as
 suggestions or  thoughts.  Itisforhim  toconsider,
 aman  veryseniortomebothin years,  experience
 andin  the  great  many  decades  ०  service  that  he
 brings  topublic  life  of  ourcountry.  But  ।  submit
 these  things  to  him,  |  am  not  submittingthem in
 any  combative  form  |  am  submitting  these  as
 distillation  of  my  worries.  Please  reduce  in  the
 Ministry  of  Defence  the  time  lag  between
 decision-making  and  its  implementation.  Mr.
 Prime  Minister,  youcannotdo  it  yourself.  The
 Ministry  of  Defenceis  nota  parttime  job.  -  icited
 earlier the  statistics,  itis  notto  be  little  the  hon.
 the  Prime  Minister  as  an  individual  but  itis  only
 toemphasise the  importance  of  the  job.

 Secondly,  |  submit,  do  not  appoint
 committees,  commissionss,  enquiries,  the
 findings  of  which  you  do  not  wish  or  intend  to
 implement.  Here,  |  am  directly  pointing  to  a

 “committee  that  was  appointed  under  the
 chairmanship  of  my  good  friend,  a  former
 Minister of  State  for  Defence,  Shri  Arun  Singh.
 Thatwas  the  intention  ०  the -  notto
 implement  what  Arun  Singh  Committee  has
 done.  Do  not  repeat  such  exercise.

 Ihave  justone  ortwo  important  questions  to
 ask.  |dowish  toknow  whois  responsible  forthe
 defence  of  the  country.  | ह  -  ask  the  Ministry  of
 Defence,  theywillsay  that  Service  Headquarters
 are  responsible. |  -  not  being  flippant  or
 reactions  when  |  ask  this  question,  who  is
 responsible  forthe  defence  ofthe  country?  By  a
 process  that  we  are  witnessing  today,  if!  were
 toask  this  question,  the  question  is  thrownback
 at  the  doors  of  the  Service  Headquarters andit
 willbounce  back.

 ।  leave  another  thought  with  the  Prime
 Minister.  We  are  possibly  the  only  democracy
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 inthe  World  where  the  Chiefs  of  the  Staff of  the
 three  Services,  are  not  part  ofthe  Government.
 Ofcourse,  |  amnotgoinginto  the  history of  how
 this  came  about  but  we  are  possibly  the  only
 democracy  where  the  three  Service  Chiefs  are
 notpartofthe  Governmentat  all.  Please  reflect
 onthis  and  rectify  it.

 lleave  forthe  consideration ofthe  hon.  Prime
 Minister  a  fifth  point,  a  plan  of  action  for  the
 Ministry of  Defence.  |  appeal  to  my  colleagues
 in  Parliament  that  it  is  time  that  Parliament
 reflected  upon  demanding  of  the  Govemment,
 whichever  Governmentis  in  office,  whoeveris
 holding  the  responsibility,  the  Parliamentmust
 ask  of  that  Government,  a  certification  anda
 demandistobeplacedon that  Govemment,  that
 the  Govemmentcertties tothe  Parhamentabout
 the  combat  worthiness  of  the  armed  forces.  |
 make  this  demand  in  all  seriousness,  as
 something  that  this  Parliamentoughtto  adopt
 andexpectofthis  Goverment.  The  Partiament
 tstodemandofthis  Government,  irrespective of
 which  Govemment  is  in  power,  and  such
 certification  ought  not  to  be  provided  by  the
 Governmentunless they  have  themselves  very
 deeply  and  very  exhaustively  examined  what
 hes  in  such  acertification.

 My  next  two  suggestions are  repetitions  but
 they  bear  repetition.  Please  reflect  again  upon
 the  decision-making  processes  in  the  Ministry
 of  Defence  andstreamiine them.

 and  straighten  it  out.

 Fourthly,  inthe  uncertain  days  oftoday,  there
 15  no  stinginess  that  we  can  afford  so  far  as
 defence  RD  is  concemed.  Defence ४  ७  your
 investmentin  seif-relance  andin  yourfuture.  Do
 notbe  stingy  with  that.

 My  final  recommendation is  thatthe  tmehas
 come  forthe  Govemmentto  reflect very  deeply
 and  to  examine  very  closely  the  entire  man-
 power  policy,  the  Forsce  levels  that  we  are
 presently  following  and  to  come  to  the  right
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 conclusion  after  examining  these.

 |  conclude  by  sharing  a  thought.  It  is  a
 Rajasthani  quote.  That  when  we  in  Rajasthan
 draw  the  sword  out  of  its  sheath,  we  donot  draw
 tt  flippantly.  inthe  same  light,  as  a  Rajasthani,
 Iwouldlike  toshare  with  the  Prime  Minister,  a
 thought  about  our  three  Services,  about  our
 armed  forces:

 Donotbiunt  the  sword  of  State,
 Donot  draw  itfrom  the  sheath
 unless  you  wish  to  employ  tt,
 Donotwave  it  emptily  in  the  aur,
 Donotsheath  it  without  its  reward.

 SHRI  AMAL  DATTA  (Diamond  Harbour).  |
 beg to  move:-

 “That  the  demand  under  the  Head  Defence
 Services-Army be  reducedto  Rs.  1.”

 /Failure  to  have  a  smaller  standing  army
 alongwith  alarget  reserve  /(4)

 <That  the  demand  under  the  Head  capital
 outlay  on  Defence  Services  be  reducedtoRe.  -

 /Failureto  encourage  domestic  production of
 armsand  discourage  purchase  from  abraod._/(5)

 “Thatthe  demand  under  the  Head  Defence-
 Services  Army be  reduced  to  Re.  -

 (Failure  toeffect  appropirate  economy  asper
 recommendations  made/(24)

 /Failure  to  develop  the  Main  Battle  Tank
 ‘Arjun’ to  production  stage./(25)

 /Farlureto  develop  the  Light  Combat  Aircraft
 forthe  inchan Air  Force./(26)

 /Failure  to  build  and  maintain  a  strong
 Temtonal  Army.(27)

 ‘Failure  tobuild  adequate  -८  strong  traming
 Institutes  forthe  defence  personnel.428)
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 /Failure  to  build  an  adequate  and  strong
 medical  service for  the  army  personnel  /(29)

 /Failure  to  establish  and  practice  a
 progressiveandenlightened research  personnel
 policy  /(30

 /Failure to  builda  propermonitoringstructure
 forthe  various  military  works  /(31)

 Failure to  use  National  cadet  Corp  toimpart
 military  trainingtoa  substantial  numberofyouth  /
 (32)

 ‘That  the  demand  under  the  Head  Defence
 Services-Navy  be  reducedto  Re  1

 /Fatlure  to  formulate  and  apply  a  proper
 training  policy  inthe  Indian  Navy  /(33)

 /Faiture  to  institute  proper  inventory
 management  systemin  the  Indian  Navy  /(34)

 /Fatlure  to  formulate  a  proper  weapon
 acquisition  policy  /(35)

 “Thatthe  demand  under  the  Head  Defence
 Services-Air  Force  be  reducedtoRe  1

 /Fatlure  to  develop  advanced Jet  Training
 facility  /(36)

 /Failure  to  acquire  the  proper  electronic
 surveillance  system  /(37)

 /Failure  to  formulate  and  apply  proper
 inventory  management  andcontrolsystem  in
 Indian  Ai  Force  /(38)

 /Failure  to  institute  proper  induction  and
 promotion  sytem  in  the  Indian  Air  Force  /(39)

 SHRI  AJOY  MUKHOPADHYAY
 (Knshnagar)  |begtomove
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 “Thatthe  Demand  under  the  Head  Ministry
 of  Defence  be  reducedtoRe  1”

 /Failure  to  stop  malpractices  in  Defence
 deals  /(6)

 Thatthe  Demandunderthe  Head  Defence
 services-army  be  reducedto  Re  ।'

 /Faslure to  recruit  persons  fromthe  backward
 classes  and  minority  communities  in  defence
 services  /(7)

 That  the  Demand  under  the  Head  Capital
 outlay  on  Defence  Services  be  reducedtoRe  ।’

 /Failure  to  stop  import  of  defence  articles
 thereby  reducing  the  empoymentpotental  ofthe
 country  /(8)

 /Failure  to  stop  foreign  multinational  from
 entenngthe  sphere  of  defence  production  thereby
 endangering the  indigenous  industnes  /(9)

 SHRIHARADHAN  ROY  (Asansol)  |begto
 move

 That  the  Demand  under  the  Head  Ministry
 of  Defence  be  reducedtoRe  1”

 /Failure  to  stop  malpractices  indefence
 deals  /(10)

 /Failuretomodemuse andexpand  the  defence
 production  units  with  a  wew  to  generating  more
 employment  opportunities  /(11)

 SHRIHANNANMOLLAH  (Ulubena)  Ibegto
 move

 ‘That  the  demand  under  the  Head  mirustry  of
 Defence  be  reducedby  Rs  100”

 Need  to  increase  indigenous  defence
 production  andto  reduce  importto  achieve  self-
 reliance  in  defence  /(22)

 Need  to  reject  joint  Naval  exercise  with  US
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 Navy  /(23)

 PROF  RAS  SINGH  RAWAT  (Aymer)  I  beg
 tomove

 “Thatthe  Demand  under  the  Head  Ministry
 of  Defence  be  Reducedto  Re  1”

 Failure  to  make  effective  efforts  for  making
 atom  bomb  in  order  to  make  the  Indian  Army
 sophisticated,  powerful  and  self-dependentinall
 respect  /(40)

 Failure  to  protect  the  interest  of  ex-
 servicemen  /(41)

 Failure  to  stop  malpractices  in  the  purchase
 of  arms  aircrafts  and  other  necessary  items
 from  vanous  countries  for  defence  needs  ofthe
 country  /(42)

 Failure  to  make  the  nation  self-dependentn
 field  of  defence  production  and  research  /(43)

 Thatthe  Demand  under  the  Head  Ministry
 of  Defence  be  reducedby  Rs  100

 Need  to  provide  allthe  necessary  facilities  to
 the  army  personnel  especially  those  posted  in
 borderareas  /(44)

 Needtoimpart  compulsory  militry  training  to
 allthe  able  bodied  youths  of  the  country  andto
 introduce  NC  ८  scheme  tn  schools  and
 colleges  /(45)

 /Needtocheck  widespread  malprctices  and
 irregularities  in  recruitment  melas  organisedby
 the  defence  forces  /(46)

 Need  to  strengthen  Air  force  and  Navy  by
 ensunngallround  development  /(47)

 Need  to  check  pilgerage  of  arms  and
 ammunition  fromthe  Ordnance  factory  /(48)

 /Needto  avoiduse  of  Army  forcivil  purposes
 to  curb  communal  disturbances  and  maintain
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 law  and  order  /(49)

 Need to  raise  again  the  Ajmer  Regiment  and
 the  Merkada  Battalion  in  the  Indian  Army  /(50)

 SHRI  SUDHIR  SAWANT  (Rayjapur)  Sir  |
 rise  to  support  the  demands  for  Grants  of  the
 Defence  Ministry

 Atthebeginning,  |donotshare the  pessimistic
 formulation  of  Shn  Jaswant  Singh:  when  he
 talked  about  the  combat  effectiveness  of  the
 armed  forces

 lamcertain  that  the  Government  has  taken
 allnecessary  steps  toensure the  secunty  of  this
 great  nation  andalso  provided  the  wherewithal
 forarmedforcestocaterfor  any  sortofthreatthat
 might  emerge  in  the  near  future  ०  policy  in  the
 long-term  perspective

 Sir,  the  world  has  undergone  a  drastic  change
 Inthe  postcold-war era,  one  did  expect  that  the
 international  situation,  the  security  environment
 willbe  conductive  to  bringingpermanentsolution
 by  formulating  a  collective  security  system
 underthe  United  Nations  Butthe  situation  that
 has  developed  after  the  breakdown  ofthe  Soviet
 Unionhas  brought  about  a  situation,  a  security
 environment full  of  uncertainty  and  instability
 This  is  mainly  because  oftworeasons  क  first
 reasonts  the  lack  of  multi-polanty  inthe  present
 world  order  wherein  one  military  super  power
 has  emergedwhich  is  capable  of  dictating  terms
 the  world  over  The  second  15  that  after  the
 breakdown  of  the  Soviet  Union,  theres  the  nse
 innational  andethinic  sectanan  conflicts  in  the
 erstwhile  Soviet  Union  wherein  the  large
 stockpiles  of  arms  have  been  dumped,  there  ७
 abrain  drainandtherets  the  emrging  danger of
 transfer  of  nuclear  technology  to  powers  which
 can  affortto  buy  that  sort  of  technologoy  Thus
 inthe  short  term  andlongterm,  the  intemational
 security  environment  willbe  governed  by  two
 factors  One  factoris  purely  the  economic  factor
 The  battle  for  market  has  been  started  As  the
 time  passes  by,  this  battle  willbecome  more
 vicious  Therein  emerges  the  danger  of  the
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 weown  threatperception,  ondesignofourDefence

 developed  countries going  in  for  arms-twisting
 tactics in  regardtothe lesser  developedcountries
 to  open  their  market.  On  the  basis  of  this
 environment,  the  future  alignments  various
 alignments  may  be  decided.

 The  second  factor  is  the  rise  of
 fundamentalism.  So,  these  two  factors  gain
 primacy  ०  that  point  of  ime  wherein  the  various
 alignments  would  be  decided  because,  today,
 there  is  nothin  which  is  in  black  and  white.
 Everything  ७  full  of  grey  areas.  As  faras  india
 15  concerned,  the  collapse  of  the  soveit  Union
 hascreated  ०  senoussituationforourcountryso
 far  asdefence  ७  concemed.  So,  onboth  these
 counts,  whether  economic  or  on  the
 fundamentalism,  there  is  a  great  cause  of
 concem

 The  United  States  has  initiated  aninitiative
 as  far  as  disarmament  in  conventional  arms  ७
 concerned  The  five  Permament  Members  of
 the  Secunty  Council  metand  decided that  there
 should  be  control  in  arms  transfer.  But  the
 actions  have  not  shown  their  sincerity.  The
 passage  of  the  resolution  of  the  United  Nations
 General  Assembly  established the  globalarms
 register  which  requires  all  the  Members of  the
 United  Nations  to  reporttheir  arms  transfers  and
 alsotocaterforthe future  reporting  of  procurement
 through  production.

 But  what's  essential  in  all  these  initiativesis
 the  sincerity  of  the  nation  in  reporting.  But  after
 these  initiatives  were  taken  by  the  Permanent
 Members  of  the  Security  Council,  afterthe  Iraq
 War,  the  United  States  had  transferred  19  bilion
 dollars  of  arms  ४  17  middie  East  countries.  And
 alsoit  extended  guarantees  tothe  import  Export
 Bank  for  arms  transfer.  So  the  actions  of  the
 United  State$  do  not  golongwith  what  the  United
 States  preaches.  Also,  the  United  States’
 President  Mr  clinton  has  emphasised  the
 arming  of  the  Indian  Ocean.  Thisisa  cause  of
 greatconcer to  the  South  Asian  countries,  the
 Middle  East  andbasically the  third  world.  This

 policy.

 The  second  factoris  Pakistan  andits  design.
 There  was  ८  talk  of  Operation  Topak  in  1984
 under  General  Zia-ul-Haqand the  basicconcept
 of  Operation  topak  though  it  was  called  an
 imaginary  operation,  but  actions  have  been
 taken  subsequent tothe  so-called  formulation  of
 that  Operation  Topakandwhathas  happenedin
 India  today  goes  to  prove  that  there  is  lot  of  truth
 inthis  Operation  andits  plan.  Pakistan's  basic
 design,  basic  foreign  policy  objective,  the  basic
 military  strategy  when  itwas  designed,  Pakistan
 opted  forlowcost  option  like  the  Britisher’s  rule
 of  15  years  ofdividing  Hindus  andMuslims and
 later  creating  Pakistan,  was  8150  Pakistan's
 design  acreate a  permanentdriftin  this  nation
 Unfortunately,  political  parties  in  this  country,
 namely,  the  Bharatiya  Janata  Party,  RSS  family
 has  fallen  under this  trap.  And!  would  say  that
 Pakistanand  the  Bharatrya  Janata  Party  together
 areleading  this  country  to  doom.  (interruptions)

 DOR.  K.D.  JESWANI  (Kheda):  Donot  equate
 BJP  with  Pakistan.  (/nterruptions)

 [Translation|

 PROF.  RASA  SINGH  RAWAT:  BJP’s  name
 should  notbe  linked  with  Pakistan.  Thereisno
 other  nationalist  organisation  like  the  BJP.
 (interruptions)

 [Engiish}

 MR.  CHAIRMAN:  Thatis  sufficient.  Now  go
 on.

 (/nterruptions)

 SHRI  SUDHIR  SAWANT:  The  Bharatiya
 Janata  Party  has  cleverly  practised  pseudo-
 nationalism.  When  they  talk  of  pseudo-
 secularism,  what  |  findis  thatthey  are  preaching
 pseudo-nationalism.  Unfortunately,  youmay
 not  be  realising  what  you  are  doing.  But  your
 actions  have  helped  Pakistan.  Till  1987.  the
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 situation  in  Jammu  and  Kashmir  was  not
 communalatall  But  after  youbrought about  this
 hydraof  Ram-Janmabhoom-BabnMassdissue
 (interruptions)

 Political  considerations  are  fundamental  to
 defence  policy  That  ७  why  |  have  slightly
 disgressed  But  what  |  would  say  ७  that  you
 provide  Pakistan  withatime-bomb  Pakistan
 utilised  tt  very  cleverly in  Jammu  and  Kashmir
 and  Pakistan  succeeded  in  communalising  the
 situation  inJammu  andKashmir

 SHRICHETANP  S  CHAUHAN  (Amroha)
 Allthis  started  only  in  1971  when  they  foughta
 war  and  when  India  defeated  Pakistan
 (Interruptions)

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY OF  SCIENCE AND  TECHNOLOGY
 (DEPARTMENT  OF  ELECTRONICS  AND
 DEPARTMENT OF  OCEAN  DEVELOPMENT)
 AND  THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY  AFFAIRS
 (SHAI  RANGARAJAN
 KUMARAMANGALAM)  -  ७  not  correct
 (Interruptions)  There  ts  _  nothing
 unparliamentary  Youcannottella  Member  as
 to  what  he  should  speak  andshould  not  You
 cannot  stop  a  Member  from  saying  what  he
 wants to  say  (/nterruptions)

 [Translation]

 SHRIK  0  JESWANI  Youshouldalso  ask
 your  Member  to  speak  with
 restrain  (Interruptions)

 PROF  RASA  SINGH  RAWAT  Mr
 Charman,  Sir,  we  are  holding a  discussion
 aboutthe defence  fthecountry  Thehon  Prime
 Ministers  very  much  presenthere  Youmay
 please  take  the  trouble  of  asking  him  as  tohow
 canwekeep quietin  the  शक (18115  regarding
 thedefenceofthecountry  (/nterruptions)

 SHRI  SUDHIR  SAWANT  We  are  talking
 aboutthat  only  !am  talking  about the  policy  of
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 Pakistan  (Interruptions)

 SHRI  DAU  DAYAL  JOSHI  (Kota)  Speakin
 sucha  goodmannerthat we  should  alsofeellike
 thumpingthe desk

 SHRISUDHIRSAWANT  Iwilldoeventhat
 Basically  |  am  speaking  about  the  Pakistan's
 foreign  policy  objectives and  Patastan's  strategy
 and  that:s  where  Patustan  has  succeeeded, that
 where,  thanks  to  our  country  and  fomenting
 terronsminthe  entirenation  itsucceededas far
 as  PunjabisconcemedandJammuandKashmir
 isconcerned  But  Pakistan's  next  design  ७  to
 forment  minontyterronsm  inthis  country  And
 thatis  where,  wecometothe  Bombayblasts  So
 Pakistan  has  cleverly  utilised  the  macro-
 terrorism  ॥  promoted  drug  trade  consciously
 From  1984 to  1986,  the  tumover from  drugs  trade
 in  Pakistan  was  3  2  billion  dollars  This,  of
 course,  ७  unofficial  account  The  drugs  trade
 was  promoted  by  Pakistan,  which came  via  the
 Pakistan  border  and  थ  intemationaldrugchain
 was  kept  whenn the  westem  sea  border of  India
 was  utilised  to  transfer  drugs  to  the  gulf  and
 thereon  to  the  final  destinations  in  Europe  and
 the  United  States  And  this  drug  money  was
 usedto  fund  Punjab  terronsts and  thats  why,  for
 thelast  one  andahaltyears, when  Maharashtra
 Govemmenttook  firmactonagainstthe  terronsts
 in  Bombay-  Rs  220  crore  worth  of  drugs  were
 apprehended  and  1,200  cases  were  launched
 against the  narcotic  traders,  drug  runners  and
 Punjab  terronsts  andthats  what  has  resulted
 in  the  Bombay  blasts  because  people  like
 Dawood  Ibrahim  were  set  up  in  places  like  Gulf
 by  Pakistan  And  unfortunately,  these  people
 could  getholdon  some  of  these  institutions  of  the
 State,  where  the  underworld  ruledthe  Bombay
 Andthanks,  dunngthelastone  anda  half  years
 tothe  policy  of ourGovemment, the  underworld
 ison  the  runis  Bombay  and  this  has  resultedin
 whatwe  have  recently  expenenced  So,  thisis
 asort  of  strategy  which  Pakistan  ७  attempting

 Ones  the  external  threat  against  which  we
 have  to  safefuard  the  border  andthe  seconds
 themtemalthreat  The  Armed  Forcedhave been
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 given  both  these  tasks  of  guarding  the  country
 against  extemalandintemalthreats  And  thatis
 why  when  there  ७  lot  of  talk  about  the  use  of
 Army  in  the  internal  security  operations,  |
 disagree  withothers  ।  90166.0  that  Army  should
 be  utilised  as  alast  resort  But  when  required,
 itshouldbe  utilised  and  utilised  effectively  And
 do  notthinkthatit  has  any  debilitating  effect on
 the  Armed  Forces  Itis  the  fallacy  whichis  used
 as  apropaganda  issue  So  thereisnoharmas
 faras|amconcerned  in  using  Army  when  itis
 required  Of  course  there  are  some  other
 measures  required  to  be  taken  to  ensure  that
 Army  is  notcalled  again  andagain

 On  the  other  frontier  we  have  got  China
 Chinahasgotwhateverdesignsthatare  available,
 but  the  reality  15  that  India  and  China  have  to
 come  together  ata  pointin  history  ifwehaveto
 survive  because  India  and  China  together
 constitute the  largest  section  of  humanity  India
 and  China  together  constitute  atarge  amountof
 naturalresources  Wemustresolve  our  problem
 andthe  problemisaminorproblem  Thatis  the
 boundary  problem  Thisboundary  problemcan
 beresolvedamicably  |  am  fully  confident  that

 bythe inttiativestaken  by  late  Shn  Rajiv  Gandhi,
 this  boundary  problem  can  be  resolved  But,
 here  |  would  like  to  request  our  hon  Prime
 Ministerthat whatever  way  we  venture  to  do,  we
 must  take  decision  should  be  unanimous
 Otherwise,  whathashappenedin  1ae  and  1959
 wouldbeboundtohappenagain  Ifwegothrough
 the  speeches  of  those  stalwarts,  in  Parliament
 of  1959and  1960  youwillfindthatthey  propagated
 thatthey  will  fight  tll  the  last  drop  of  blood  What
 happenedthen?  Theunprepared  Army  was  put
 to  fight  against  the  well-prepared  and  well-
 disciplined  warmachine  in  abattle  which  could
 notbe  won  Thatis  why,  rhetoncs  and  emotions
 should  not  given  our  decisions  or  our  policies
 We  must  design  our  policy  taking  all  the  factors
 into  consideration  and  tell  our  armed  forces  to
 cater to  all  the  threats

 ।  disagree  with  Shn  Jaswant  Singh  when  he
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 said  that  there  ७  no  defence  policy  Basically,
 defence  policy  need  not  be  articualted  and  itis
 not  required that  the  defence  policy  shouldbe
 made  public  But  there's  aclear  cut  designas
 far  as  the  force  level  is  concerned,  there  are
 certainplans  there  are  longtermplans  andthere
 are  shortterm  andiongterm  threat  assessment
 and  threat  analysis  on  the  basis  of  which  our
 forces  have  been  toldtocaterd to  these  things
 Thatiswhy  theresa  defence  policy,,  butthere
 15  arequirementof  great  coordination

 The  National  Security  Council  the
 constitution of  which  was  alongstandingdemand,
 isto  basically evolve  asecuntypolicy  adefence
 policybecause  defences  not  only  a  matterthat
 ७  confined  to  military  Defence  involves  the
 whole  gamut  of  things  on  which  consideration  ७
 required  and  the  very  important  input  to  the
 National  Security  Council  or  evolution  of  a
 defence  policy  ic  intelligence  |amsorrytosay
 here  that  our  intelligence  agencies  are
 functioningin  a  manner  which  ७  not  conducive
 to  national  interest  There  are  many  hosts  of
 intelligence  agencies  Intelligence  shouldbe
 basedonthe  principle  of  multiplicity  of  forces
 the  principle  of  intelligence  ts  not  multiplicity  of
 intelligence  Asfarasintelligenceis  concerned
 in  the  design  and  the  method  of  functioning
 primacy  15  given  to  the  cloak-and-dagger
 techniques  The  reliance  placedonhumanagent
 ७  totally  against  the  nationalinterest  because  as
 faras  intelligence  ७  concerned  if  yousee  inthe
 border  areas  youwillfindthat  there  are  hosts  of
 agents  going  around,  same  agent  selling  the
 same  informationto  RAW,  intelligence  Bureau,
 Miltary  Intelligence  and  the  BSF  Intelligence
 What  happens  basically  ७  that  there  15  no
 coordination  at  the  gorund  level  or  at  the
 functioninglevel,  thus,  everyoneistryingtotake
 whatever  he  gets  to  Delhi,  andfrom  there,  again
 15  percolated  down  So,  what's  requiredtoday
 15  the  integration  of  intelligence  effort  The
 functioning  of  joint  intelligence  Committee
 requires  muchtobedesired  Vanous  intelligence
 agenceis  have to  give  inputto  this  committee  |
 would  request  that  a  Parliamentary  Committee
 be  established  to  oversee  the  functioning  of
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 intelligence  80910615.0 85.0 as  ७  beingdone  inmany
 States  A  degree  of  opennessis  required  inthis
 regard  Ifthiscanbe donet  willresultinsubstantial
 savingin  the  Budget

 The  next  pointthat  i  would  like  tobnngto  your
 notice  ७  about  the  state  of  armedforces  Arun
 Singh  Committee  has  given  certain
 recommendations  Today  the  basicrequirement
 ७  that  we  must  design  our  armed  forces  on  the
 principle  of  having  a  small  standing  army  and
 large  reserves  The  effective  mobilisation
 scheme  can  ensure  therr  effectie  functioning

 Today  therearemanyunwantedelements  in
 thearmedforces  The  manpowerstructure ofthe
 armedfoicesisinflated  Atthe  time  of  Bntishers
 the  infantry  battalion  used  to  have  four  rifle
 companies  Today  also  our  armed  forces  are
 basedon the  Bntishpattem  Ithastobechanged
 We  haveto  become  more  professionalbecause
 in  our  Indian  army  there  are  approximately
 70  000  soldiers  who  are  working  as  orderly  or
 backmen  andabout  50  000  workingas  waiters
 Nearly  10  percent  of  the  manpower  strength  ७
 notavailable tothe  defence  forces  Oursoldiers
 are  doing  minimum  job  Thishas  tobe  stopped
 because  this  ७  nolongeraMaharajaarmy  This
 has  tobe  aprofessional  army  Some  steps  will
 have  tobetaken onthis  front  Butthis  itself1s  not
 sufficient  Wehavetotake  an  overall  view of  the
 whole  thing

 The  Air  Force  has  its  own  method  of  supply,
 the  Navy  hasits  own  methodofsupply  I  suggest
 that  the  entire  supply  machinery  in  the  indian
 Army  15  to  be  streamlined  so  that  there  ७
 differencein the  peace  time  organisation and  the
 wartime  organisation  We  are  discussing  Itin
 the  committee  of  Home  Affairs  also

 The  other  problemis  aboutthe  manpowe  We
 cannot  10.0  increase  the  burden  of  pension
 onthe  armedforces  !wouldrecommendthatall
 recruitmentin  the  paramilitary  forces  shouldbe
 made  through  the  armedforces  Asoldieratter
 having  a  service  of  5  or  7  years  in  the  armed
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 force,  should  be  recommended  to  the
 paramilttaryforces  This  wasagreed toby  many
 Members  ।  think  the  service  headquarters  will
 accept  this  proposal  There  ७  no  question  of
 giving  pension  Only  the  professional  cream
 needto  be  retained  After  puttingin  7  years  of
 service  as  an  infantry  soldier  he  15  not  fit  to
 continue  inthe  army  The  trauma  which  asoldeir
 undergoes -  like  they  serve  inplaces  like  Siachin
 15  only  anexpenence  seentobebelieved  One
 cannotexplain  it  Now!  come  toanotherpoint
 thats  in  the  entire  civil  service  stream,  tn  the
 entre  publicsectorundertakings  the  recruitment
 should  be  done  through  the  Aimed  Forces
 Those  who  hadtoworkin  these  Forces  inthese
 Services,  should  have  served  in  the  Armed
 Forces  Thisis  another  pnncipie  under  whichwe
 havetowork,  togenerate  discipline in  the  entire
 machinery  of  the  administration

 |  would  like  to  make  one  otherpoint  thatis
 aboutinfantry  The  infantry  isthe  worst  affected
 lotinthe  IndianArmy  andthe  Armed  Forcesin
 general  They  have  to  serve  in  places  like
 Siachen  Their  three  fourth’s  time  of  service
 goes  in  hostile  borders  and  they  have  to  live
 undersubhumanconditions  Butthey  donot
 have any  facihty  Now  when  the  infanitryan  goes
 topeace  station,  he  again  takes  the  nfle  and  goes
 forinternalsecunty  work  The  results  that,  that
 perosn  today  ७  extremely  affected  and
 demoralisedbecause of  continuous  demandon
 him  There  are  battalions  who  have  been
 continuously on  fieldforthelasteightyears  And
 thattswhy,  |  would  request  that  there  shouldbe
 incentive  The  Officers  are  commissioned from
 the  indian  Military  Academy  Onlyfive  percent
 Officers  optforinfantry  The  people  wouldgladly
 undertake  the  hardshipin  defence  ofthecountry,
 would  gladly  undertake  the  hardship  indefence
 of  the  country,  would  gladly  sacrifice  therr  life

 They  should  begiven properincentive  Ittakes
 21  years  foran  Officer in  infantry to  take  over  the
 command  Bythetime,  heistooold  Whereas
 in  Air  Force  and  Navy  itis  different  InNavy,  it
 takes  14  years  inAirForceittakes  16  years  and
 in  Army  it  take  21  years  This  15  something
 which  should  sorted  out
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 Iwouldlike  tospeak  on  many  more  points.  |
 think,  the  time  is  over.  Last  but  not  the  least,  |
 would  requestthatthe reporting  systemofthese
 officers  be  reviewedbecause it  has  lead  to  mere
 psychopancy.  And  the  officers  who  have
 sacrificed  forthe  organisation, -८  foughton  the
 borders,  who  have  been  decorated,  have  been
 sidelined;  whereas  chocolate  soldiers  serving
 inpeace  station  have  been  given  promotions  in
 the  Indian  Army.  And  this  is  a  fact.  in  my  last
 speech  on  Defence  Budget,  |  had  given  an
 example.  Fortunately  the  officers  had  been
 reinstated.

 When  we  ask  as  to  why  this  meritorious
 officer  has  been  sidelined,  they  say
 “comparative  merit”.  There  can  be  no
 comparative  merit  as  far  as  whoare  fighting  on
 the  borderisconcerned.  The  perosn  who  has
 foughton the  border  mustbe  rewarded.  ।  not
 sufficient  to  give  a  good  lecture  during  the
 discussions.  His  performance  which  has  been
 seenonground,  incombat,  isimportant.  Hence,
 this  entire  reportngsysteminthe  Armed  Forces
 should  be  reviewed.  Also  the  Grievance
 Redressal  Cell  should  be  modified.  The  Officer
 has  toreport  about  the  person  who  was  aggneved
 by  him  and  the  result  is  that  the  subsequent
 supenorwnites as  per  the  junior  officer.  Andthat
 is  why  the  Gnevance  Redressal  system  must
 be  modified  and  the officers who  are  aggrieved
 shouldbe  allowedtocomplian  directto  at  least
 the  Chief of  the  Staff  of  services.

 |  have  come  to  the  end  of  my  discourse
 mainly  because  of  time.  |  heard  the  speech
 delivered  by  Shri  Jaswant  Singh.  ।  respect  him
 greatly  forhis  service.  But  defintely  lamconfident
 thatthe  Goverment  under  the  able  leadership
 of  Shri  Narasimha  Raojihas  taken  all  appropriate
 steps  to  ensure  that  the  defence  machine  is
 geared  up.  Unfortunately there  are  problems
 which  are  being  thrown  uponday  in  andday  out
 by  irresponsible  elements  in  the  Indian  polity.
 But,  |  am  certian  that  with  the  new  Economic
 Policy.  anew  defence  environment emerges,  a

 is  continuously  being  modified  which  would
 Safeguard  the  interests  of  this  country  and  help
 the  country  totravel  towards  the  21st  Century
 wherewecan expecta  greatnation,  anation  with
 economic  strength  ,  anation  which  can  project
 its  own.

 SHRICHANDRAJEET  YADAV(Azamgarh):
 Sir,  |  think  we  are  discussing  our  Defence
 Budgetatavery  importanttmme  intenmationally
 and  nationally  both.  Itis  alsoimportant  and  this
 is,  ।  11 मै  very  fortunate  that  the  Prime  Minister
 atpresenthappens  tobe  himself  the  Defence
 Minister  of  India.  This  15  high  time,  that  our
 Govemmentshouldgive very  serious  thoughtto
 several  important  viable  Defecne  Policies  of
 India.  Defence  ts  one  subjecton  which  the  entire
 nation  almostis  united.  In  atime  of  emergency,
 in  atime  of  national  security  probelm,  this  has
 beena  greattradition of  ourcountry  tospeak  with
 one  voice.  But,  this  ७  also  has  tobe  noted  that
 during  the  last  almost  three  decades,  there  was
 an  arms  race  in  the  world  and  the  two  super
 powers  engaged  themselves  in  the  most
 sophisticated,  dangerous  nuclear  arms
 developmentandathatied the  world  toa  point  of
 annihilation.  The  entire  humanity  at  one  point  of
 time  was  seriously  anxious  the  way  the  two
 super  powers  had  entered  into  an  arms
 development and  also  the  competitionhas  gone
 upto  ०  point  of  star  war,  thatwas  ०  period  of  cold
 warinwhichnotonly these  two  super  powers  and
 their  people  warehaving  sleepless  nights  but  the
 entire  humanity  was  seriously  concerned
 particularly  the  developing  countries,  the  non-
 aligned  countnes.  India  very  rightly  in  the  very
 beginning  after  our  independence took  a  position
 thatwe  willbe  anon-aiginedcountry,  we  willnot
 join  any  warning  tank,  rather  we  will  put  our
 moral  pressure  and  8180  we  will  work  with  those
 forces.  Wewantpeace and  that  there  shouldbe
 aworid free  from  armaments.  We  took  several
 initiatives  inthe  United  Nations  Orgnanisations
 for  total  disarmament.  We  were  always  oppose
 to  nuclear  weapons  development.  Our  policy
 hada  great  support ०  almost  the  entire  peace
 loving  people  of  the  world.  But,  unfortunately, in
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 our  short  history  of  .5  decades,  after  our
 freedom,  we  had  some  bitter  experiences  from
 our  neighbours.  We  were  the  civtims  of
 aggression.  Perhaps  in  the  very  beginning
 because  of  our  policy  we  did  not  want  to  spend
 our  foreign  exchange  resources  on  the
 development  of  armaments  and  maintaininga
 large  arms  stock  andwe  hadtopayforthat. One
 whowill  go  through  the  debates  of,  this  House
 willfindthat  there  was  onetime  when  almostthe
 entire  Parliament  was  againstthe  Govemment
 andthe  Govemment  was  charged  ofnegiecting,
 ignoring  and  not  paying  proper  attention  to
 strengthen  ourdefence.

 16.00hrs.

 But  that  was  notout  of  a  wrong  understanding.
 Itwas  out  of  awell  though-out  understandingthat
 India  did  not  wantto  be  an  army  power.  India  did
 notwantto be  a  nuclear  power.  India  didnotwant
 tomamntaina large  amy  and  developandspend
 its  resources  on  armed  forces.  But  after  those
 expenecnes, we  hadto  pay  greater  attention  to
 strengthen  our  army  andalso  to  equip  our  army
 with  modern  armaments  and  very  rightly  the
 attention  was  also  paid  to  research  and
 development  work  in  our  own  country  so  that
 indiacanbea  self-sufficient  country  inits  defence
 also.

 But,  today,  ithink  the  Pame  Ministerwhen he
 isheadingthis  Ministry,  he  andhis  Govemment
 mustgive  very  serious  thought  tocertian  major
 policy  issues.  |  would  very  shortly  like  to  point
 out  those  major  issues  which  require  serious
 -

 A  few  years  back  our  late  Prime  Minister
 Rajiv  Gandhi  and  the  former  President  of  the
 Soviet  Unionsigned an  agreementherein  Delhi.
 and  we  said  that  we  want  a  world  free  from
 nuclear  weapons  and  violence.  |  think  that  was
 arightlead  given  tothe  entire  world  because  the
 most  haunting  problem  today  is  the  nuclear
 weaponry,  nuclearweapons-notthat they  have
 great  destructive  capacity  but  that  they  are  most
 costly  weapons  also.  We  musthave  aproper

 policy  today.

 MR.  CHAIRMAN:  Shri  Yadav,  justa  minute.
 The  hon.  Minister  wants  to  make  an  urgent
 Statementregarding the  -  -  at  Aurangebad.
 ।  will  allow  him.  You  may  continue  later.

 16.03  hrs.

 STATEMENT  BY  MINISTER

 (il)  Crash  of  indian  Airlines  Boeing  737
 Aircraft  near  Aurangabad  Airport  on
 -

 [Engish|

 THE  MINISTER  OF  CIVILAVIATIONAND
 TOURISM  (SHRI  GHULAM  NABI  AZAD):  The
 House  is  aware  of  the  tragic  accident to  indian
 Airlines  flight  IC-491  on  26th  Apni,  1993  at
 Aurangabad.

 क  aircraft,  with  112  passengers and6crew
 members,  hadjust  taken  off  from  Aurangabad
 forBombay. Before  it  could  gain  enough  height,
 tts  wheel  gear  hit  a  high-nse  truck,  loaded  with
 cotton,  passing  on  the  roadclose  to  the  runway
 outside the  perimeter  wall  at  the  eastem  end.
 क  landing  gear  of  the  aircraft  broke  off  under
 the  mpact  and  the  aircraft  swered  to  the  left.
 Thereafter  it  hita  power  transmission  line  and
 crashedin  the  fieldat  a  distance  of  about  7  kn’
 from the  airport.  The  aircraft  broke  into  pieces
 and  caughtfire.

 While 63  persons  including the  pilot,  the  co-
 piolt  and  2  other  members  of  the  crew  have
 survived,  itis a  matter for  deep  regret  that  53
 passengers and  2  members  ofthe  crewlosttheir
 ives.  12  of  the  अ  passengers,  who  had
 sustained  injury,  were  admitted  to  the  local
 hospital;  3  of  them  left  the  hospital  after  first  aid
 andthe  rest  are  -

 ।  visited  the  crash  site  along  with  senior
 officials  of  the  Ministry  and  Indian  Airlines  and
 metsomeotthe surviving  passengers,  including


